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O.Hssis for West Bengal

•349. SH RI SATYAGOPAL 
MISRA : Will the Minister ©F 
IN D U ST R Y  be pleased to state :

(.1) the Centra! Government 
ure aware of llie fact that both 
public anti pirivatc scirtors in trajis- 
povt operation in the State o r  West 
Bengal arc in urgent n-cd of bus 
and truck cliassis ; and

(b) if so, tlic steps Government 
have taken to solve this urgent 
problem 7

TH E D BPU TY M INISTER IN 
T H h  M IN ISTR Y  O F  INDUSTRY 
(SHRI p.A. SANGM A) : (a) There 
iri siibsl.iiUi:i1 pending demand f̂ or 
truci^ and bus ch. s^is of' the preferred 
nii k̂'CN < f vehicles, namely, TATA 
:iiid Asht>k J^yland chassis, all over 
ihe co^iniiy including West Bengal,

(b') Government iiave advised the 
inanufact;ircFS to fully meet the 
requireineniiii o f  tlie various State 
Road f ra r ' ip o r t  L’nc'ertakin,'?*.. In 
addit.itn. Guverninen) jiavc pres- 
cribi;d cc tain guiUcliiics for priority 
rcicasi; rtf vehicles So certain cjte- 
tiont: tit :inplic.ints which include
Lite •ducattJ  Uitcmpjnycd. M u i u m ,
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both short-term and  long-tcnn iuivc 
been taken for augmenting the 
production o f  commercial veiiicles 
to  nicct the pending dcnKind. '1 he 
production of commercial vehicles 
increased from about “'7,000 in 1979-
80 to about 72,(i(.EO in 1980-8 i and
ii likely to b.- higher in the current 
tinajicial year.

SHR[ SA I VA G O PA L MISR \  : 
In his reply the Hoii. Ministc/ has 
himself admitted that there is a 
substantial pending demand fc;r truck 
and  bus chassis. What havi; they 
d one—1 want to ]^now. If yuu go 
through the uiiswer, the GovcnimLint 
has only advised the manufacturers. 
The actual problem is that if you pay 
Rs. 3000 or something like that more 
than the actual pricc...

SOME HON. M EM BERS : What 
is Rs 3000 7....

SHRI SAI Y AC OPAL M ISR  A ; 
> es. Sir, that is correct. If  you pay 
Rs, 30,000 more than  the actual 
price of the chassis you will get it. 
But if you 1̂0 through tlie re^iular 
process you will have to wait for 3 
or 4 years.

In  hi .̂ reply the Minister h;is given 
the increased figure of production. 
In  1979-8(t it was Rs. 57.000 and in 
19H0-81 the pruduciion was 72,OtU)...

M R . SPEA K ER 
question ?

What is the

SHRI SAI VA G O PAL M f S n \  : 
I want to know from the i Ion Mini rlcr 
as  to what is ihc actual di.‘Jnaiid in 
the public and private sector m the 
country and what measures lu ve 
the Governmeul taken to aiif-jiie'it 
the production in the co’iiiivy aiul 
what guiciclijics they Iwve for
early release. 1 want the details of 
the measures and details of the 
guidelines.

M R. SPLAKLR ; The question 
has been put

1 HE IMINISTLR OF STATE IN  
T H E  M IN IS  IR Y  O F  IN D U S T R Y  
(SHRI C H A R A N JIT  C H A N A N A ) :
For the information o f  the Hon. 
Member, the Working G ro u p  on 
'i ransport, Earth-moving an d  Agri
cultural Machinery set up by the 
Piaauing Conimission has worked 
out the demand and the dem and for 
1981-82 IS 82.5(H) bus and truck 
chawi:>. As against that, the Hon. 
Member has asked as to  what has 
been done besides the backlog. In 
(:ict it has been given in reply to 
ihe question. You may ad d  one 
more tiling— that the anticipated 
production figure for the current year 
js i ,01/)00, This would meet not 
only tUe demand but would clear 
some of ihe backlog aiso. But, I 
have already answer;d about the 
M.-arcity part o f  the question. 
Question No. 3 of  the Hon. member 
rclalCi) to the guidelines. I would 
lay on the Sable o f  the HcniSe the 
guidelines î jsucd to the priority 
.illotmcnt of commercial vehicles on 
the Ot!i July, 198].

SHRI SAT VAGOPAL M ISRA : 
Sir, my second supplementary is; how 
many cases from West Bengal for the 
demand of liuses uiid truck chassis 
bdih in ihc public sector as well as 
in tiie pri'.ate sector are pending 7 
What art- the proposals o f  the 
Go\L'rnnient to meet those demands 7

SHRI C H A R A N JIT  C H a N A N A  ; 
1 he i]iiestion i.s a hypothetical one. 
riic firsi Eiiiiig is that West Beojal 
Govc.nmier.t sulTers from brand 
preferciice. I heir preference is for 
tiie 1 I I.CO. Wt; have first of all 
rtcjrestrd then since they want hund
red pet cent of one brand o f  bus 
and truck chassis to  dive reify the 
dt,ni;uKi. Wc have put pressure on 
theni. That is one unit has been 
given to them with an installed and 
licen cd cap;icity of 15,000 cbasiii.
I hat is underutilised to the extent of 
about 75 per cent. I personally feel 
tlmt the Hon. Member would appre
ciate coming from West Bengal that
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in Iheir own unit he must do all that 
he can to have a fuller utilisation of 
the capacity there.

As far as the backlog of West 
Bengal is concerned, wc!!, I can give 
you the figmes. As I said it was a 
hypothetical question. After the 
notification regarding the ban on  the 
re-w\le, the position lias undergone a 
change. We have not statistically got 
it lested. But, 1 can give you the 
figure o f  backlog o f  West Bengal. 
In the case o f  (wo manufacturers, 
that  ib, Tatas and Ashok Leyland, 
the position as on 1-4-81 is as follows;

Tata
Ashokc Leyhnd

Backlog

6,526
2,126

S H R l NAW AL K lS l lO R h  
SI-IARMA : Sir in view of the fact 
that  transport by car and other 
means has becoJnc costlicr, is it not 
imperative on the part of the Govern
ment to increase the number of 
buses as aiso the trucks on the 
road ? May 1 know from the Hon, 
Minister as to what is the installed 
capacity of the automobile manu
facturers and what they are producing 
and  what is their utilisation ? Also 
in view of the anticipated increase 
in the demand, is there a proposal 
to increase or augment the supply 
of th e  c h a s s is  to m otor trucks or 
buses V

M R  SPEAKbR ; This is too 
wide ranging a question.

S I IR IC H A R A N JI I  CHA N A N A : 
If you allow me. 1 can read out the 
data.

S H R I N A W A L KISHORL 
SH A R M A  : Sir, I  would like to 
have a reply.

M R . SPEAKLR : You can lay 
it on  the table of the House. Give 
him the data.

SH RI N A W A L K IS H O R E  
SHARM A : 1 his is very important.
Let the House know it.

MR. s p e a k e r  : Let it be laid 
on the tabic o f  the House.

SHRI C H A R A N JI l  C H A N A N A ; 
Yes, Sir.

SHRI K. M AYA THEVAR :
I here is large scale blackmarkct- 
ing and malpractice being done in 
icspect of sale and delivery of bus, 
lorry anti truck chassis in so 
far as the private concerns namely 
Asiiok Leyland and Tata are con
cerned. In Madras, □ poor man 
running a truck has to purchase 
chassis at biackmarket rate. There
fore, I want to know from him 
whether Government would take 
some serious action against Ashok 
Le\!and and other private concerns 
wlio are indulging in blackmarketing.

Secondly, is there any proposal 
from this Government which is wed
ded to socialism to nationalise these 
private sector concerns so as to 
avoid blackmarketing or malprac
tices in chassis 7

SHRI C H A R A N JiT  C H A N A N A  ; 
Sir, I may tell the House tha t  re
sale o f  chassis has been banned. If  
ihc Hon. Member comes to  know 
o f  anything being done by way of 
resale in biackmarket, it will be 
unlawful and illegal h? can file an 
F IR  anywliere if he comes to know 
o f  such a thing.

As regards his second part o f  the 
question, it is not under considera
tion.

Spurt in Crimes in States

*352 SH RI M.V. C H A N D R A  
SHI.KARA M U R T H Y  : .

SHRI C .Y . K R IS H N A N  :
Will (he Minister o f  H O M E  

AFFAIRS be pleased to lay a s t a to  
ment showing :




